File No.1/admin-3/FSSAI/WR/2021-22

Food Safety and Standards Authority of India, Regional Office, Mumbai
1202, 12" Fir, Hallmark Business Plaza, Bandra (East), Mumbai, Pin-400051,

Dated: 22/02/2024

Office Order No. 04/2024

In partial modification to previous orders issued in this regard, the work allocation of the
administrative officers is as follows, with immediate effect and further orders:

sy Name &Designation Work Allocated

no.

(i). Ms. Padma Umbarkar 1. Maintenance of service books

(Administrative Officer) 2. Leave/APAR/Probationary Report
Management

3. Maintaining establishment related

files

LTC/HTC

Lease policy implementation

MbPA Quarters related matter

Arrangement regarding the office

meeting/Event Management

8. Monthly Bills
(Rent/Telephone/Electricity/Security/ |
Becil/Motor
Vehicle/Event/Miscellaneous etc.

9. Office procurement through GeM or
otherwise.

10. Cash book and imprest money

11. Rajbhasha implementation

12. Issuing Orders/Notifications/circulars
as per direction of the Competent
Authority.

13. Stock Maintenance and verification

14. Attendance Supervision of the Staff

15. Maintenance of other utilities i.e. AC,
Printer, LAN, Computers.

16. Housekeeping staff supervision and
coordination with agency

17. Pay fixation and annual increment

18. Pay fixation and annual increment

N o b

(i) Sh. Rakesh N. Patil
f (Administrative Officer)

ID creation/Handling AO mails

CGHS i
Medical/Mobile/Newspaper/ !
Hospitality/Child Education
Allowance/ Baggage Allowance
processing

[N

Contd...
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4, Dak Movement Supervision

Internship related matters

6. Process the file for Disbursement
through E-office and PFMS (Cash book
and Reconciliation)

7. Admin work of ITCFSAN

8. Disbursement of Salary/NPS
Maintenance

9. Maintaining Accounts registers/books

10. Lab payment and Visual Inspection
fees

11. Income tax/GST filing

12. Contribution and Deduction of officer
on deputation

13. TA bills/Ticket booking

14. Coordination for vehicle related work.

15. Refund Cases

w

2 Sh. Sama Chandrakant Reddy (AO) shall look after the following work till his relieving from
this office to join IIM Kolkata. After his relieving, the same shall be looked after by Ms. Padma
Umbarkar (AO).

Sr. Name & Designation Work Allocated
(i). j Sh. Sama Chandrakant Reddy 1. Work Related to BO Ahmedabad, Port
' (Administrative Officer) Offices Kandla and Mundra
2. All the work Related to GeM Portal

Signed by Pritee
Chaudhary
Date: 26-02-2024 17:41:08
Reason: Approved
R T, e
&g s

QUREITRICSATS, SEYSI, 9%

To: All the Concerned officers- for compliance
Copy to:

1. Establishment Division FSSAI-HQ- for information
2. All the Officers/Officials of FSSAI-WR, Mumbai- for information

Contd...
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Food Safety and Standards Authority of India, Regional Office, Mumbai
1202, 12° Flr, Hallmark Business Plaza, Bandra (East), Mumbai, Pin-400051,

Office Order No. 05/2024

Dated: 01/02/2024

Consequent upon joining of new officials in West Region Office, Mumbai and in partial

modification to previous orders issued in this regard, | am directed to issue allocation of work with

immediate effect, as under:

Sr. Name Work Allocated . Record to be Officer in
no. - &Designation | maintained Charge
{2 : Sh. Sarang - 1.Handling AO Mails | Ms. Pritee
Ghadge i 2.Complaint management and Chaudhary,
- (Assistant) . maintenance of Data {Regional Director)
| | 3. Compilation of data related to
. Advertisement Monitoring Cell
. and follow up
| 4. Assistance in preparation of
| comments wrt license application
rejection
5.Coordination for vehicle related
| work
4.Assist in housekeeping staff
! supervision
2. | Ms. Kavita 1.Handling Regional Director’s e-
Ahirwar mail
' (Personal 2.Maintaining schedules
Assistant) 3. Follow up for Parliamentary
| questions
3 Sh. Pradeep 1.Assistance in preparation of
(Personal comments wrt license application
Assistant) rejection
2. e-Office files on follow up
matters
3.Handling postal mails
4 .Calculation of clearance time for
various ports monthly/quarterly
4. Sh. Rahul K 1. Maintenance of Sample Room 1. Samples Stock | Ms. Jitha K.K. (Joint
Singh {Jr. Asst.) | 2. Assistance in disposal of Register Director)
samples on time 2. Surveillance
3. Periodic pest control in Sample Samples
Room Advance
Register
5. Sh. Vaibhav Patil | 1.Handling Admin related work of | 1.Maintenance Sh. Sukant
{Assistant) JN Import Clearance Office of Consumables | Chaudhary (Deputy
2. Handling Office e-mails Register Director)
6. i Sh. Milind 1.Handling admin related work of | 1.Maintenance

Contd...
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education/baggage allowance
/Hospitality/Telephone bills etc
2. Calculation of Arrears arising
out of Pay fixation

3. ITCFSAN related work

4. Handling internship related
matters

IN Import Clearance Office of Dead-Stocks
Register
7{a) Sh. Suraj Wasnik  1.Handling RT! related matters 1.Maintenance Ms. Vaidehi
{Assistant} of RTI Kalzunkar {Deputy
Application/App  Director)
eal Register
7(b). Sh. Suraj Wasnik  1.Handling of TA bills 1. TA Advance Sh. Rakesh Patil
(Assistant} Register {Administrative
Officer)
8. Sh. Aman 1. Issuing orders/Notifications as = 1.Dead Stock Ms. Padma
Pathak per direction of the competent . Register Umbarkar
{Assistant) authority 2. Consumables | (Administrative
2.Stock maintenance and - Register | Officer)
verification | 3. Event
. 3.Rajbhasha related matters | Advance
- 4.0ffice procurement through | Register
Gem or otherwise |
5. Processing monthly bills
' {(Rent/Telephone/Electricity/Securi
. ty/Becil/Motor vehicle/Event etc)
6. MbPA Quarters related matters
7.Arrangement regarding the
[ . office meeting/Event management
? 8. Maintenance of other utilities
| (AC, Printer, LAN, Computers)
S. Sh. Praveen | 1.Handling Aadhar based 1.LTC Advance
‘ Tiwari Biometric System Register
{Assistant) 2.Cash & Imprest money handling | 2.Maintaining
3.Lease policy implementation Cashbook
4.Processing LTC/HTC 3. LTC Advance
5.Leave/APAR/Probationary Register
report management
6.Maintenance of service books
10. Sh. Dhananjay 1.Handling Inward correspondences 1. Visitors’
Thakur (Jr. and Record Room Register
Assistant) 2.Check point for Rajbhasha for Inwz:
11. Sh. Ajay 1.Stock maintenance and other
Meshram (MTS) | assigned works from time to time
12.(a) | Sh. Roshan Patel | 1.Pay fixation arising out
{Assistant) Promotion/MACP/Deputation
2.Annual increments
Sh. Roshan Patel | 1. Processing 1.TA Advance Sh. Rakesh Patil
12.(b) | {Assistant) Medical/Newspaper/children Register (Administrative

Officer)

Contd...
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i 2.Postal work
' 3.Check point for Rajbhasha

13. Ms. Dipal 1.Handling Inward
Koumulekar Correspondences under Central
{Assistant) Receipt Cell

2.Bill processing through PFMS
3.Lab Payments verification and
file processing

14. Ms. Shubhangi 1.Processing salary and arrears 1.Salary Register
Balapure (Ir. 2.NPS Contributions
Assistant)

15; - Ms. Divyani - 1. Handling Inward ' 1.lnward
Bhoyar {Jr. Correspondences under Central Register
Assistant) ? Receipt Cell ‘

2.Check point for Rajbhasha

16. . Sh. Sagar Pawar | 1.Handling outward 1.Outward

| (MTS) correspondence | Register

The above officials are directed to adhere to their work allocation in time bound manner.
They are also responsible to dispose of any additional work assigned by their supervisory officers
from time to time. The Registers to be maintained are indicative only, in addition to any relevant
registers as may be deemed fit or mentioned under office procedure wrt their work allocation.

This issues with the approval of the competent authority.

To: All the Concerned officer/Officials- for compliance

Copy to:
1. All the Joint Directors/Deputy Director/Assistant Directors/Administrative
Officers/CFSQOs/TOs of FSSAI-WR, Mumbai

Contd...

Signed by Padma
Krushnarao Umbarkar
Date: 02-02-2024 16:45:25
Reason: Approved
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Food Safety and Standards Authority of India, Regional Office, Mumbai
Unit No.:1202, 127 Fir, Hallmark Business Plaza, Bandra { East), Mumbai, Pin-400051,

T 129 57T 06/2024

TT"TTTH—FFT.«TT-’TFT FTATAT AT TqT 49/2024, === 14/02/2024, F TEA TRATATATE -
STITEAT, HAE H THAT Wies vF ferw 19/02/2024 (T, —n T FTAAT T SATEA TF F TaATT 4
T T (ST ) 7 A v i e anoer ww am AT v TET T fARerE (i) Foew &
AT T W A

Subsequent to his posting to FSSAI- WR, Mumbai, vide FSSAI-HQ office order no. 49/2024,
dated 14/02/2024, and his joining to this office w.e.f. 19/02/2024 (F/N), Sh. Rajesh Dagare (Deputy
Director) is posted under REU as DD(Surveillance) with immediate effect and further orders.

Signed by Pritee
Chaudhary

Dale: 29-02-2024 15:27:27
Reason: Approved

Pritee Chaudhary, IRS
Regional Director
FSSAI-WR, Mumbai

To: The Concerned officer- For Compliance
Copy To:

1. Establishment Division FSSAI-HQ-For information

2. All the Joint Directors/Deputy Directors /Asst. Directors / AOs of FSSAI-WRO, Mumbai-For
information

3. Office Order File
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After being posted to FSSAI-WR, Mumbai, vide FSSAI-HQ Office Order No. 423/2023
dated 11/10/2023 and Office Order No. 37/2024 dated 24/01/2024, the following officers are
posted in the department mentioned against them in the table below with immediate effect
until further orders.

Sr.No. | Name & Post Work Allocation Place of Posting
1 | Sh. Shinde Rohit Prakash, TO Goa Licensing and SBCD i WR, Mumbai
2 | Sh. Nalinde Ashish Balkrushna, TO | Surveillance Division, WRO | WR, Mumbai
3 | Sh. Dagadkhair Amol Changdeo, TO | Surveillance Division, WRO WR, Mumbai |
4 ' Ms. Peravali Dhanya Lakshmi | Surveillance Division, WRQ WR, Mumbai '
Prasanna, TO
5 Ms. Geetha M, TO 1. Import Clearance, Mundra Mundra
2.Ilmport  Document  Scrutiny
Ahemdabad
6 Ms. Gembali Dharani Sri, TO 3. Import Clearance, Mundra Mundra
4.lmport  Document  Scrutiny
| Ahemdzbad

%. H. 05 TG 06 #1311 #4977 7257 Foa/eiaam AR F G OF 2
St. No. 05 and 06 Officers are eligible for joining time/transfer grant.

- e - - P 2
A HYH GIMIF] F AGAIGT | J0 1647 J147 ¢t

pEs : z . Signe ukant
This issues with the approval of competent authority. GAEH by Sule

Chaudhary
(Sukant Chau%g?gz)oqo&zom 14:57:21
_ Reason: Approved
Deputy Director
FSSAI-WR, Mumbai
Copy to:
1. Concerned officials — For Compliance.
2. CLA, Br. Office Ahemadabad.
3. AO, FSSAIL, Mumdra,
4. DDO/FSSAI-WR- for information.
5. PA to Regional Director FSSAI-WR- For information.
6. Establishment Division FSSAI-HQ- for information.
7. Copy to Office order file.
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Food Safety and Standards Authority of India, Regional Office, Mumbai
1202, 127 Floor, Hallmark Business Plaza, Bandra (East), Mumbai, Pin-400051,

== 06.03.2024
FATAT_AT39T 08/2024

In compliance with the Sexual Harassment of Women at Workplace (Prevention,
Prohibition, and Redressal) Act, 2013, the following order is being issued in supersession of
the earlier order no. 01/2021, date: October 29, 2021.

FEEIT T qEATE F A e (T TR, T @7 A afefem, 2013 F
ggT °, frge arser g 01/2021, f==r=: 29 a===v Za7, 2021 F =7 o= et arser
ST AT T TR £

1. In accordance with Section 4 of the said Act, an Internal Complaints Committee is being
constituted in the Food Safety and Standards Authority of India, West Region, Mumbai, with
the following members:

1?ﬁﬂ%ﬁm4¥mﬁ7mq—ﬂwwwfmwﬁmﬂgwu
FRTeTtaT waet ¥ a7 vF gt e S 5 s TSR E:

S. No. Name Role ' Mobile No.
1) | TSR, A e FTET afaw T | 9840776754
Ms. Jitha K.K., Joint Director Presiding Officer
2) AT, FOOIT T, TT =erE BELS 9892777180
Sh. Krushna Methekar, Deputy Director Member
3) AT, THT =T, TR T 8652266684
| Sh. Sukant Chaudhary, Deputy Director Member
) TAT TET SHTTET, TR A1aF T EEL2) 8261069228
1f Ms. Padma Umbarkar, Administrative Member
L Officer_
5) AT AT ITA, THEATRT ST T 9029352126
Ms. Harshala Patil, Technical Officer Member
6) AT T e TR AT 9405211305
Ms. Shweta Trimkhe External Member

2. Itis stated that the presiding officer and every member of the ICC shall hold office for
such a period, not exceeding three years, from the date of their nomination. The ICC shall
function as per the broad guidelines prescribed in the Sexual Harassment of Women at
Workplace (Prevention, Prohibition, and Redressal) Act, 2013.
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Signed by Pritee
Chaudhary

Dale: 07-03-2024 17:44:58
Reason: Approved

(Pritee Chaudhary, IRS)
Regional Director

FSSAI, WR, Mumbai
ot
To,
Tl ATIFTT, T2 75 G WAl F A7 TE- AT F o

Presiding officer, External member, and other members of the ICC- for compliance
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Email-aomumbai@fssai.gov.in Contact no.022-40046392

AT FT HLEAT U FTF T
1202, 12 =i w5, ZiemT frsme s, 3var (@), 9%, fi9-400051,

fe: 06/03/2024

FATAT 3T 09/2024

Ud AR wHie 02/2023, . 27/01/2023, SR H. 07/2023, f.
06/06/2023, aTeer wHie, 11/2023, R. 28/07/2023 TF AIReT m. 14/2023, f.
06/09/2023 &1 AfeHfie PRe 5T WHIHTETa, U &, 59¢ & M sfteral
DI 3Te T Teh ecplel THTE § ) SRIRd Rt ST 17 3-

In suppression of earlier order no. 02/2023, dt. 27/01/2023, order no.
07/2023, dt. 06/06/2023, order no. 11/2023, dt. 28/07/2023 and order no.
14/2023, dt. 06/09/2023 the following officials of FSSAI, WR, Mumbai are
assigned the work as mentioned below, with immediate effect until further

order-
Sl. Name Post | Statio Old New
No. n Assighment Assignment
1 Dr. Rajkumar | TO JNPT | FICS Sampling FICS Scrutiny
Andhale
2 Ms. Rucha | TO JNPT | FICS Sampling FICS Scrutiny
Salelkar
3 Dr. Harshala Patil TO JNPT | FICS FICS Scrutiny
Sampling/Scrutin
y
4 Sh. Mukesh Gite TO JNPT | FICS Sampling FICS Scrutiny
5 Sh. Jibin Balu MT TO JNPT | FICS Sampling - FICS
Sampling/FICS
Scrutiny
6 Ms. Akshada Bane | TO JNPT | FICS Scrutiny FICS Sampling
7 Sh. Abhijit Jadhav TO JNPT | FICS Scrutiny FICS Sampling
8 Sh. Prashant Doni TO JNPT | FICS Scrutiny FICS Sampling
9 Mrs. Tejas Deokar | TO JNPT | FICS Scrutiny FICS Sampling
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afe FICS =mmeu (Jufehn) o ofors o & [ 5 om | 19 4 5 IfEfea
3ffEeTaT B S AT & TerIdT B & oy i foar SR

In case of any difficulty in FICS sampling, the officers mentioned from
serial numbers 1 to ﬁwill be directed to assist in the said situation.

IE e WTEDRT & SFAIGT ¥ SRt T S &1

This issues with the approval of competent authority.

(gavia de’)
I feers

1. GafEq ifdart - FueN & Al

2. Gall, SgT -1, THTATETaTE, SR, GaE1

3. TR, 9T 9IE- |, THUTETSTS, SRR, a5

4. DDO/FSSAI-WR- STF&RI & ATl

5. & FRe® THTHTETeTE-SeeR &1 1Iv- SeN & fAu)
6. TATGHT TR, THTHTHTNTS - TEATe- SR 3

7. PRI TSy BIEA |
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AT AT=97 10/2024

geft fiar @, fiell & TRy FEfed §E 09/2024, fFiE 06/03/2024 F @Ed
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Ms. Geetha M., TO was transferred vide FSSAI-WR, Office Order No.09/2024, dated:
06/03/2024 to Mundra, port Office. She is relieved from FSSAI, West Region, Mumbai Office
w.e.f. 11.03.2024 (A/N).

The Officer is directed to report Authorised Officer, Mundra and she will be eligible
for transfer benefits (i.e. TTA/DA, transfer grant, joining time etc.).

It is issued with the approval of the competent authority.

{9 AT IFEI)
FIAT TR
FSSAIl, WR, Mumbaii
i,
BCIRICIRG
GEaicaRcICEaN
Copy to:

1. ED{HR), FSSAI, HQ, New Delhi for information.
2. DO, FSSAI, Ahmadabad
3.  AQ, Mundra

Contact no.022-40046392
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Signed by Padma
Krushnarao Umbarkar
Dale: 12-03-2024 12:5511
Reason: Approved

4. DDO, WR, FSSAL Mumbail, Necessary action.

5. Office Order File
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FIAET A29T 11/2024
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qET AT, TETATETAT, § G T &1 $9e meEmma, ufeem &F, 498 T T R
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Ms. Gembali Dharani Sri., TO is transferred vide FSSAI-WR, Office Order No.09/2024,

dated: 06/03/2024 to Mundra, port Office. She is relieved from FSSAI, West Region, Mumbai
Office w.e.f. 11.03.2024 (A/N).

The Officer is directed to report Authorised Officer, Mundra and she will be eligible
for transfer benefits (i.e. TTA/DA, transfer grant, joining time etc.).

It is issued with the approval of the competent authority.

(95AT 3FTT)
RIEHF FfaaRT
FSSAI, WR, Mumbaii
gﬁf/
Gl et eRul sft
Tpeifenl IEBRT
Copy to:

1. ED (HR), FSSAl, HQ, New Delhi for information.
2. DO, FSSAI, Ahmadabad

3. AQ, Mundra

4. DDO, WR, FSSAI, Mumbai, Necessary action.
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Signed by Padma
Krushnarao Umbarkar
Date: 12-03-2024 12:40:15

Office Order File
Reason: Approved
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1202, 12 =7 55, gi=ams Foweey =imsT, 3757 (76), 595 7400051,

=i 18/03/2024

FEATAT 1597 12/2024

N\

# HErfSal woiG R, Ww PR, @ geren § ue enfea e Sen 49,202 4, feme
14/02/2024 gr1 et wngfery sEeraTe § a8

$f HEraiean wis v g REie 01/03/2024 (F/N) &) ufes &3, 993 5 BYR TEw Ry

i

TE 3Tl AT T 3R MR R AT, T90-1l 3R w3, Seame 31 TR S5

Shri Mahavadiya Rajendra Hirabhai. Joint Director. has been transferred to Branch Office
Ahmedabad vide Office Order No. 49/2024. dated 14/02/2024 received from Headquarters. He has
Jjoined WRO. Mumbai on 01/03/2024 (FN).

He shall look after the charge of CLA. Guj-II and AO. Ahemdabad on temporary basis until
furthers orders.

5 P P =

This issues with the approval of competent authority.

Signed by Jitha K k.
Date: 19-03-2024 16:14:29
Reason: Approved

—~

iqaleiiy @
1. Hefea SfEHRT - ruem F faw
2. DDO/FSSAI-WR- SFaR & fav
3. T PR THTETE IS -SsegaTR 3T die- s 3 v
4. T {3, ThCHCH ST -Jemed- e &g
5. PRI IS Bgel|
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Email-aomumbai@fssai.gov.in Contact no.022-40046392

1202, 1257 =757, 573 e ware, =T (74), ==%, 55-400051,

A 02.04.2024

ST 3 13/2024

ST FAE RefNo. : FSSAIAImIn/WR/2021-22/94-111, feriae 12/05/2021
#mmmmmaﬁmm &ram, mmquﬁ:#
AT FTETET gASERE F Far o7ar 2

A TEE AR FUAROT F a3 (T S v /R © FYTATEROT g,
FREAR TET FHG) HRE F 9 &Y

S WaH AR F egAlea & SR ey wmar §

In partial modification of office order No. Ref.No.:FSSAI/Admin/WR/2021-
22/94-111, Date: 12/05/2021. Shri. Joseph Amrutraj, TO is transferred Mundra
Port to Branch Office Ahmedabad.

Shri. Joseph Amrutraj will be eligible for transfer benefits (i.e. TTA/DA,
transfer grant, joining time etc.).

This issues with the approval of the competent authority.
Signed by Sukant
Chaudhary
Dale: 02-04-2024 15:00:36

( =i 3 Rﬁison: Approved
EERGEUED
THTHTHUNE-SEGHR, Has
g -
1. HafAa AfFRT - s F R
2. U3, HaT 91, THCHTHEINTS, Hal
3. Tl UHUHCHTHTS, URAT FRATAT IGACET]
4. DDO, FSSAI-WR- JFFRT ¥ faT)
5. &I e vorHTaTaTS-seega die- smeret ¥ fveg
6. T T, THTHCHUHTS- AT - SHFRT &1
7. FHEET I BIs|
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Food Safety and Standards Authority of India, Regional Office, Mumbai

Flr, Hallmark Business Plaza, Bandra (East), Mumbai, Pin-400051,

mﬂ KDATIEWQDM ’6({2.

additional work are hereby ordered with immediate effect and until further orders:

1.

2

OFFICE ORDER NO.15/2024

ook (51061208

With the approval of the competent authority,v the following transfers, postings, and

In supersession to earlier order issued i.r.o officer mentioned bel

ord

ered:

ow, following transfer is

Name& Designation

Present posting
& Work
Allocated

New posting &
Work Allocated

Station

Sh.

Deepak Mahajan (T.0.)

MH-I (Licensing)
& development
of Nashik cluster
import clearance

offices

IN Port Office
(Scrutiny&Sampling)

IN Port Office

In modification to the earlier orders issued in regards of work allocation of the officers
mentioned below, following additional work is ordered:

Sr. | Name & Designation Present Work Additional Work Station
No.
1. Sh. Chinmay MH-I ( Licensing) Scrutiny of import WRO, Mumbai
Manohar (T.0.) applications related to
JN Port Office
2. Sh. Jinto Paul (T.0.) MH-I (Licensing) do WRO, Mumbai
3. Sh. Sachin Gavit MP (Licensing) do WRO, Mumbai
(T.0.)
4. Sh. Rahul Kalika i. Maintenance & Data entry related WRO,
Singh (Jr. Asst.) disposal of work of JN Port office Mumbai/JN
samples Port Office
ii. Periodic pest
control in sample
room

* Since the officers mentioned from Sr. No. 1 to 03 will also handle their respective regular

work assigned to them, Authorised officers may assign scrutiny-related work to them for half

a day.
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Food Safety and Standards Authority of India, Regional Office, Mumbai
Unit No.:1202, 12® Flr, Hallmark Business Plaza, Bandra (East), Mumbai, Pin-400051,

P S TBT 16/2024

THUHUHUHS- TR BT 1S U 175/2024, A1 12/06/2024 5 SFUeH , of 2
UIBE (WEE®) Bl UGUUTHUSE-S&YAR, a5 U el 28/06/2024 (U/THA) HI, TITAT WU,
T U 3s-TEed & RUid & Eumwwuﬂﬂgﬁf‘maﬂfl

i 19/06/2024 T& BRI & Urg Wuﬂ‘“ TSGR, aa* BT Pl IHE T8 & AR
RIFTRYT T & 7T I TR SR Sl ThTaTaTaTs -JRerad ST a9 & HaR g

U WEH U@ RI & 2gHe § o1l s g

In compliance of the FSSAI-HQ order No. 175/2024, dated: 12/06/2024, Sh. Aman Pathak
(Assistant), is hereby relieved from FSSAI-WR, Mumbai w.e.f. 28/06/2024 {A/N) with a direction to
report to Establishment Division, FSSAI-HQ.

The officer does not have any dues with FSSAI-WR, Mumbai as on 25/06/2024 and his
eligibility for transfer benefits will be as per FSSAI-HQ Office Order mentioned above.

This is issued with the approval of the Competent Authority.

Signed by Pritee
Chaudhary
Date: 27-06-2024 13:49:35

T&Hl JE=IHY
TG AR
To:
The Concerned Official

Copy to:

1. ED(HR), FSSAI (HQ), New Delhi

2. Establishment division, FSSAI-HQ, New Delhi

3. DDO/AO (Finance),FSSAI-WR, Mumbai

4. Concerned Officer, HR Division, WRO, Mumbai for necessary data updation

5. Personal file/Service

‘W
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Email-aomumbai@fssai.gov.in Contact no.022-40046392
YRATI AR S TUT AT B T 0T
1202, 124THISE, BleraTd v, it (qd), §as, f-200051,

Date: 15/07/2024

m 3 laQI/OFFICE ORDER 18/2024

TIRI&OT THRT (FRATE) GRT SR RS0 3182-15/2024 A 12/07/2024 %
Hauf 1, e ssrgaiRed, Has & ot st Narg, aoiat sifiet 37 05/09/2024
P St T IR 8 a1 “Preventive Vigilance, e-Procurement and Key to Good
Governance” H HITT & o 7T A1iTd farar 71T B, S i) &) S 3= F AT 0s-
09/08/2024 1 S{dlE & 1T BRI far Srar g

g &M UG R & ey ¥ o’ fearsar g |

With reference to Training Order-15/2024 dated 12/07/2024 issued by Training
Division (HQ) wherein Ms. Shraddha Srinivasan, TO from WRO, Mumbai has been
nominated to attend “Preventive Vigilance, e-Procurement and Key to Good Governance”
to be held on 05/09/2024 at Ooty, the said official shall be relieved for the period 05-
09/08/2024 for the said purpose.

This issues with the approval of the competent authority.

Q(lw"f;’“)//(m\ A
gcHl W
(TR SHERY)

Copy:
1. Concerned officer
2. Sh. Rakesh Patil (AO)
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Vide Office Order issued by FSSAI, HQ dated 10™" June, 2024 pertaining to ‘Delegation
of Financial Power to officers at FSSAI’, as per approval from FSSAI, HQ to this office, the
under-mentioned officers are accordingly assigned following work heads within their
sanctioning power:

S. No. Name and Des:gnatlon ' Work Heads
1 f Sh. Sukant Chaﬂyagapr';/“‘w ' 1. Administration - ‘
' (Deputy Director) (i} Procurement of good & service.

(i) Maintenance of office decorandum. .
(iii) Medical Allowance, i
2. Establishment !

(i) LTC/CTG
| 2. Sh. Rajesh Dagare 1. TA/DA*
(Deputy Director} ]
L 3. Ms. Vaidehi Kalzunkar 1. Newspaper .

(Deputy Director) 2. Children Education Allowance |

| 3. Baggage Allowance

4. Telephone Allowance

| 5. Newspaper Allowance 3
| . 6. Hospitality Allowance |

* TA/DA bills for multiple tours are not to be clubbed together to observe the ﬁnancnal
powers.

{Pritee Chaudhary, IRS)
Regional Director
FSSAI, WRO-Mumbai

Copy to:

1. Officers concerned
Finance, HQ, Delhi
Establishment, HQ, Delhi
DDO, Mumbai
Office file

Nk whwN
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In continuation to the Office Order issued by FSSAI, HQ dated 25 July, 2024 pertaining to ‘Appointment of
FSSAl's Designated Officer for Central Licensing under Section 36 of FSS Act, 2006’, and 2 Notification dated 29 July,
2024 pertaining to ‘Notification of Authorised Officer under Section 47 (5) of FSS Act, 2006 and Regulation 13(1) of FSS
{(Imports) Regulations, 2017, the under-mentioned Officers are hereby assigned for additional charge, station and link

officers order for the jurisdiction mentioned against their respective names with immediate effect:

S Name & Current Link Additional charge | Link officer | Station
No. | Designation of Assignment officer (for
Officer (CLA, AD) additional
| charge) |
1 Ms. Jitha K.K., 1. CLA, MP Ms. Establishment Sh.Sukant | WRO, Mumbai
Joint Director 2. CLA, Gog, Chetna (i) Leave Chaudhary Air Cargo, Mumbai
DD/DNH Bhisle | (ii) Application (* MP and Gog,
AG, Air Cargo, | Dr. . Forwarding DD/DNH
Mumbai Karuna Exam intimation *Upcoming branch
Dhale (iv) APAR office as per
(Medhe) | {v) Probationary requirement)
report
2 Mr. Rajendrea CLA, Gujarat- Ms. Ahmedabad,
Hirabhai North Chetna - - Branch Office,
Mahavadiya, Bhisle Ahmedabad
Joint Director
3 Dr. K.U. Methekar, | CLA, Ms. 1. Regional Ms. Vaidehi | WRO-Mumbai
Joint Director Maharashtra- | Vaidehi Enforcement Unit | Kalzunkar
Greater Kalzunkar | 2. Surveillance
Mumbai Unit
4 Sh. Sukant AO, JN Port-1 | Dr. 1. Administration | Sh. Rajesh JN Port and WRO-
Chaudhary, Deputy Karuna (i) Procurement Dagare Mumbai
Director Dhale of good & service.
(ii) Maintenance
of office
decorandum.
(iii} Medical
Allowance,
i 2. Establishment
(i) LTC/CTG




Ms. Jitha

KK,
Joint
Director - ]
3. Administration | Sh. Rajesh JN Port, Mumbai
(i) Newspaper Dagare
(1#) Children
ducation
Allowance
(iii) Baggage
Allowance
(iv) Telephone
Allowance
{v) Hospitality
I Allowance
6 Sh. Rgjesh Dagare, | AO, JN Port- Dr. 1. Administration | Sh. Sukant JN Port, Mumbai
Deputy Director 11, Mumbai Karuna (i)TA/DA Chaudhary
Dhale
7 Sukanya Podugalz, | 1.AQ, Kandla Ms. Bhisle Ahmedabad Branch
Assistant Director and Mundra, Chetna Office,
Gujarat Bharat Ahmedabad,
2.AQ0, Kandla and
Ahmedabad, - - Mundra, Mumbai
Gujarat {Ahmedabad
branch office as per
reguirement)
8 | Dr.KarunaDhale | JN Port-Ii, Sh. Rajesh IN Port, Mumbai
Mumbai Dagare, - -
Deputy
Director i
] Ms. Bhisle Chetna CLA, Gujarat- Mr. Coordination with | Ms. Jitha K.K. | Ahmedabad,
Bharat, Assistant West Rajendrea | labs Branch Office,
Director (Tech) Hirabhai Ahmedabad,
Mahavadi Gujarat
ya
10 | Ms. Jyoti Mukund CLA, Gujarat- Ms. Bhisie | SBCD Sh. Sukant WRO-Mumbai
Harne, Assistant East and South | Chetna Chaudhary (Ahmedabad
Director (Tech) Bharat branch office as per
requirement)
11 | Mr. Ajay Pralhad CLA, Dr. DDO Ms. Jitha K.K. | WRO-Mumbai
Khairnar, Assistant | Maharashtra- | Shubhang
Director (Tech) Pune Region i Nikam
12 | Dr. Shubhangi CLA, Mr. Ajay WRO-Mumbai
Nikam, Assistant Mzharashtra — | Pralthad - -
Director (Tech) East Region Khairnar




3 TR,
JUE FTAHR TZU;

3. Accordingly, officers at SI. No. 01, 03, 05 to 09 and 12 to join their new assis

station and/or respective officers with immediate effect.

gnment from the respective

{Pritee Chaudhary, IRS)
Regional Director
FSSAI, WRO-Mumbai
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Email-aomumbai@fssai.gov.in Contact n0.022-40046392
HR A I TERR UG HT B U I 0T
1202, 12414, FiermTd ST, araT (4d), Tas, fi9-400051,

Date: 16/08/2024

PRITAY 3MTST/OFFICE ORDER 21/2024

TIRIEOT YHIT (qReATer) §IRT ST URI&0r $M13=1-20/2024 21 09/08/2024 ¥
e &, fored ot goia Do, Su P, Swgeme-gas @1 17-21/08/2024 X
SEIR T “GFR, Tendering Process & Contract Management: Insight to Public
Procurement” TR 05 fa¥ig sirarfia ufer srisw o unT a7 % forg Tifig fvar
&, S SIBRI &) Ia IoT F U 17-21/08/2024 &1 3fal¥ & g Srfged fosan
ST

Tg H&H UG RI & TS & O} T S 2

With reference to Training Order-20/2024 dated 09/08/2024 issued by Training
Division (HQ) wherein Mr. Sukant Chaudhary, Deputy Director, WRO-Mumbai has been
nominated to attend 05 days Residential Training Programme on “GFR, Tendering Process &
Contract Management: Insight to Public Procurement” from 17-21/08/2024 at Udaipur, the
said officer shall be relieved for the period 17-21/08/2024 for the said purpose.

This issues with the approval of the competent authority.

Copy:
1. Concerned officer
2. DDO, WRO-Mumbai



